benefits to the producers, like, the ONGC and others, are first announced with much fanfare and,
then, are not honoured by the Government. The Government has, in this Budget, announced a tax
holiday on natural gas. But does it even know that this benefit has been existing for the last several
years, in fact, ever since the NELP was announced? How will the investor be attracted to a country
which is so uncertain and unsure about the tax regime, it has in place, where tax benefits are
introduced one year and then withdrawn, in some cases, retrospectively? | urge upon the Finance
Minister to take steps to ensure investors that the tax holiday, promised this year, will not be
withdrawn next year when the companies have already made investments and are ready to actually
avail the promised benefits. Pronouncements and commitments, made by the Government, need to
be followed in letter and spirit, and, also, before the Government makes them, it should have a clear

intent of following them.

Demand to take steps to resolve problems of naxalixm in the country

it T s (RER) : Suawres weied, g o 60 fral €, 37 152 Tavelt waer 9
U £ 319 T NihsT 180 BT 71T B 1) BTel &1 # ST Rl Bt &, SHH 2006 H 1509, 2007 7 1591
3R 2009 # 31F TF 1128 TaAeA TEATY TSI F1 Tl MR & 8K, I fera iR anfearh €
BN € 31 ST 7TaTet TE gAY Sl §1 9 5% SoT o & SR A & 6 7€) g IR 21

ST Bls ST e a1fegl 3 | 318 fAeeh gead T8l 81 I AR @M 8, 9K 81 37
A9 H 31T @t g1 ST ARyl sfared @Rt oY ot anfarh € ik afora andt off gfora g1 8%
9 7 U9 €, 7 oy gRagmd € 3R 9 FHeT 9 H¢ gY 1 9 a0 R S9Td, 9 S 8 SR
TN ST 79 A R4 A @) T 2, TE d GEBR 59 AN § o 21 R g F Taen
BHATE BT €, I g H SR < 6 81 91 BegTd el 81 I Md 3iR gellep § baat i
RGP T S AN &1 Ugad 8 ST & foIY 76 U P8 & &1 Te1| ITHT &g AT AN e
B d P e SR TEgReE 9 W 1 3P PR ol I A A S el A, 31 IReell I§
FA Bl

H AIPR W 3MMUT BT § b 5 TR BT FAE hTer & o 319 vgd B

3 w9 arew (UfREH) ST | SuwTEE SfY, H WY &) SHY Hag IRl gl
Demand to take steps to protect the world heritage site of Hampi from vandalisation

SHRI M. RAMA JOIS (Karnataka): Sir, Hampi in Karnataka State was the capital of Vijayanagar
empire, which flourished for a little more than two centuries during 1336 A.D. to 1565 A.D. It is
recorded in Advance History of India at pages 366-367 that Hampi was the best and the largest city
recorded in history. Notwithstanding the ending of the Vijayanagar empire, Hampi continues to be a
place of great historical and archaeological treasure. It has been recognised as World heritage site by
the UNESCO. It is one of the most important tourist centres in Karnataka State. At the same time, it
has also become a place for exploitation by miscreants who indulge in unauthorisedly excavating this
archaeological site for committing theft of articles embedded in the earth. Despite warnings issued by
the UNESCO against vandalising in this place, it is going on unabated according to a report
published in English daily from Bangalore in its issue dated 10 July, 2009. This Special Mention is
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being made with the object of inviting the attention of the Central Government to the happenings
going on at Hampi in order to activate it to take steps for protecting and preserving the most
important archaeological wealth of the Nation.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): No, no; it is not permitted. You can only read the
approved texts. That is a rule. You cannot deviate from that.

SHRI M. RAMA JOIS: It is all right, Sir. ..(Interruptions)..
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. It will not go on the record.

SHRI M. RAMA JOIS: Sir, | am not saying anything on the topic. | wish that there should be

quorum at the time of Special Mention.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Shri Ganga Charan, not there; Shri Tarlochan
Singh; not there. Those who have given Special Mentions are also not here, then what can | do?
Now, Shri Tarini Kanta Roy.

Demand for regular flights to and from Cooch Bihar airport

SHRI TARINI KANTA ROY (West Bengal): Sir, | rise to draw the attention of the Ministry of Civil
Aviation to replies of Unstarred Question No. 1882, dated 18.03.2008, wherein it was stated that
"The airport of Cooch Bihar has been declared operational for VFR flights for aircraft up to ATR-42.
Thereafter, neither a single flight has landed nor took off from Cooch Bihar Airport though more than
one year has passed. Incidentally, it may please be pointed out that the Union Government has
already spent Rs.20 crores for renewal of runway and construction of the boundary wall. The
Government of West Bengal has incurred an expenditure of Rs.11, 30,00,000 in 2006-07 for acquiring
land and other civil works. The airport needs to be fully operational. The people of Cooch Bihar,
Dooars, Jalpaiguri, Dhubri, Kokrajhar, Bongaigaon and part of Meghaiaya will be benefited as this
will open a new door of communication. | urge upon the Ministry of Civil Aviation, Government of
India, to take early action, so that the Cooch Bihar Airport may be made fully and commercially
operational.

SHRI MATILAL SARKAR (Tripura): Sir, | associate myself with the Special Mention made by the
hon. Member.

SHRI RAJINITI PRASAD (Bihar): Sir, | associate myself with the Special Mention made by the
hon. Member.

Demand to set up an astrophysical institute at Patna in
Bihar in memory of Aryabatta

DR. C.P. THAKUR (Bihar): On 22nd July, 2009, i.e., today, a total solar eclipse occurred which
was best visible near Patna and better from Taregna near Patna, a place from where Aryabhatt used
to study the stars. There is another Taregna which is situated in the west of this Taregna and he
himself lived at Khagol, his name is also derived from Khagol. If these three places are joined, it
forms an equilateral triangle. He first said that the Earth moves around the Sun. To commemorate the
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